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MEMBERS stood for a short~wh§le~tcﬁmark4“
the solemn occasion of the first sttting of
the Assembly. Laae ol

%

2.  NOTIFICATION REGARDING CONSTITUTION CF
' LEGISLATIVE ASSEIBIY

At sat e FREp e S

Secretary laid on the Table a copy of
the Notification Wo.308§/DL~LA/93 dated 1.12.1993
issued by the Election Commission of India under
section 73.0of. the Representation of People Act,
1951 and published in the Delhi Gazette dated
=1412.1993, —constituting the Assembly. ‘

' OATH OR-AFFIRMATION

STXTY~-EIGHT MEMBERS took oath or made
affirmation in the following language., signed
the Roll of Members and took their seats in -
the House : e o e

Hindi ¥

canskrit o ¢ 18R
Urdu B TR D

i Pun jabi = 3
e Al English e 1
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(The Vidhan Sabha adjourned till 11 A.M. on
Wednesday, the 15th Decewbcﬁ, 1993).
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